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Termination of services of employees 
of Children’s Film Society trasferred 

to Delhi

5952. SH R I K A R Y A  M U N D A : W ill 
the M ini .t. r r f  IN F O R M A T IO N  A N D  
B R O A D C A S T IN G  be pleased tc state:

(a) whcthcT it haf comc ti' the n< ticc < f  
G>vernmeut that the ;.t'rvices i f  si me 
employees ' 1  the Children’.̂  Film Srcieiy  
wh > were uorkirvg in B' m bry : rd were 
sub<ieqncntly transferred !(■ Delhi where 
their .ervices were terminated \vi:hiut 
assigning any rea ;i n.v;

(b) if  s o , uctif n t: ken ' r prf p :e«l t< be 
taken by Governmi iit to rein;.i;ie i l i . e  
»mpl( yees; and

(c) the acti^'n tiiken i r pri p> :id  ti the 
taken against the man;.gemeni f i r  the;e 
irregularitio;: ?

T H E  M IN IS T E R  O F  IN F O R M A T IO N  
A N D  B R O A D C A S T IN G  (SH RI L . K . 
A D V A N I): (a)an d  (b). T h e Children’s 
Film  S cicty prepared a reorganisation 
p h n  f  r stretmlining its wi ik ir g  and fi r 
effecting economy in its  < verall expendi
ture. T h is plan was appn ved by the 
SvKiety in its General B rd y  meetir^ held 
on 24-2-1975. T h e services o f  S('me o f 
its empl yees were terminsied by the
S iciety in accordance with this re( rganisa- 
tion plan. The Society dees net prptse 
to reinstate these cmplc yees. They were 
given all terminal benefits admissible 
utider the Rules.

(c) T h e question o f taking any actii n 
aKainsi.the Maaagpment dees m t arise, 
as the action was taken by the Society in 
accordance with its rules.

ImregiUa»lties in Saha Institute of 
Nuclear Plq^ics, Calcutta

5953. SH R I A . K . R O Y : W ill the 
Minister o f A T O M IC  E N E R G Y  be 
pleased to state:

(a) whether the attenticm o f  the Govern
ment has been drawn to the news'Cwm- 
article under the heading “ Research comes 
to a standstill”  published in Am rit Bazar 
Patrika, a Calcutta daily dated 28th A pril, 
1977 stating various irregularities, corrup
tion and inefficiencies o f Saha Institute o f  
Nuclear Physics;

(b) whether the Director of the Institute 
has been given extension even after the 
due date o f retirement, if  so, reasons 
thereof;

(c) whether a Review Committee o f
1973 to asses the'performance'of the Insti
tute made a strong criticism of the affairs 
in its report submitted to Govcrmnent 
which has been kept unpublished; and;

(d) i f  so, whether Government propose 
to publish the above mentioned report 
and set up s fresh expert committee to 
prcbe into the affairs o f Saha Institute o f 
N udear Physics in Calcutta?

T H E  P R IM E  M IN IS T E R  (SH RI 
M O R AR JI D E S A I): (a) Y e s; the allega
tions contained in the article have been 
lix)ked into by the Council o f Management 
o f the Institute and found to be not based 
on facts. T h e Council constantly reviews 
the ;.progres8 o f research work in the 
Institute to ensure that it proceeds on 
S'>und lines.

The matter is under consideration.

(c) T h e Department nas constituted a 
Review Committee in  August 1973 with 
the object o f reviewing the programmes o f 
work carried out in the Institute and the 
future programme to be imdertaken during 
the Fifth Five Year Plan so that a proper 
assessment of the requirements of staff, 
equipment and funds could be made. 
T he report o f the Committee was consider
ed by the D e partment and the Fifth Plan 
requirements o f the Institute worked out 
taking into account the recommendations 
in the report. The recommendations o f 
the Committee were based on a balanced 
evahiation o f the scientificprogrammes o f 
the Institute which cannot be construed 
as strong: criticism of the affairs o f the 
Institute.

(d) Thereport 01 the neview Committee 
is a document containing an evaluation o f 
scientifc programmes find is not meant for 
publication. It is not proposed to set up 
any expert comminee to probe iirto the 
affairs of the Institute.




